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GOVERNMENT OF TNDIA
MINISTAY OF FINANCE
( DEPARTMENT OF REVENUE )

- NEW DELHIs DATED, THE 27 TH FEBRUARY, 1987,

_HGTIFIERTIDN

\ No.”?Hde(F ﬂn.197/61/63-17ﬁ 1)t 1In exerci#a of the pows e

confarr
the Income-tax Act, 196

by tlause (iug of subwsection {23() of Saection 10 of
(43 of 1961), tha

tantra1 Government

heraby notifiss "The Stock Exchangs, Bnmbayé for the purpase of
2

the said clauss for ths assassment ysars 19

-83 to 1986=87,
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. ( ROSHAN SAMAY )
UNDER SECRETARY TO THE|GOVERNMENT OF INDIA

To
the Mapagar,
Government of India Press,
] Ring Road, Mayapuri Industrlal Arss,
’ {Near Rajouri Garden), New Delhi.
‘ Copy tos=-
1. The Trustes, The. Stock Exchange, Phirozd Jee jeebhoy Towers,

2.

Dalal Street, Bombay- 400023,
The Commisslonsr af Income-tax, Bombay Gity~11,. Bombay with

ref, to his letter No.D.0. ac.aa.:xlpa/aﬁ~av datad. 1721987,

3.

5.
6.
7.
8.
9.
10.
11;

12,

A1l Commissioners of Income-tax,

Directors of Insgectinn(IT)/(H&&?/(P&PR /{inv.) ,Neu Deihi.
Director of 0aM Services(Incoma=tax),tst floor, Aiwan-e~ -
Ghalib, Mata Sundri Lans, New Dolhi {5 opies).
All Officers & Sections of l.T.Wing of §.B.D.T, New Dalhi,
Comptroller & Auditor Gonaral of India, [New Dalhi(zu copies).
Bulletin Section of Dte.of Ins.(RS&PR),New Delhi(5 copiss),
Diractor of Training, IRS, National Academy of DBirect Taxas, .
Staff College, Nagpur (5 copies).
Shri P.K. Kartha, Joint Secretary, Minidtry of Lau, Justice
and Company Affairs{Deptt. of Legal AfP4irs), New Delni,
Dirsctorate of Inspection, Printing & Publication. 2nd
floar. Hans Bhawan, 8.,S. Zafar Marg, Ney Delhi(5 copias),
(Lagal). 4th floor, Super Bazar Byilding, New Dslhi,
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